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I The details are as follows -—

Eioice

Actuals,

2008-2000
M ARE- T
Plan  Non-Plan

3,00.00 -

— 34
471

15

2945

14.06.50

144395

1T & 62

DEMAND NO. 62

T
fieT] Revenue
WVoted : 672,17.00
it
Charged —
Budget Estimates, Revised Estimates,
20092010 2009-2010
SR - fie FREEN - fe
Plan ~ Non-Plan Plan  MNon-Plan
500,00 — 5,00,00 -—
- 500 - 500
250 - 250
kY kil
3500 - 3200
15,3800 15,0500
- [5.81,00 154500

fafa 3t =g

LAW AND JUSTICE

S FT AR, DEMANDS FOR GRANTS, 20102011

kol g
Capital Total
15,02,00 687,19.00
TS W Revenue Section :

5T T 2014
{7 i)

W A (R AT 0000
fam e wzet)

= v % o e ol

st 2 forg s
HE A 01.0031
ferfia e S T - 00114
(7 i)

Fafia = farssm a7
o 07.00.02
Fafamn Tvan 07.00.06
i A = 07.00.11
TS = 07.00.13
=t FEm 07.0028
wirg —fafa werEEm o

TEE

S 53T (T i) 00.800

L&I1—B

. Total

Administration of Justice :
(Major Head)

Judicial Commissioner (UTs
without legislature)

Grant for infrastructural
facilities for judiciary
Grants-in-aid General

Legal Advisers and Counsels

(Minor Head)
Department of Legal Affairs
Wages

Medical Treatment
Domestic Travel Expenses
Office Expenses
Professional Services

Legal Advisers and
Counsels

Other Expenditure
(Minor Head)

(B T )
(In thousands of Rupees)
W ST
Budget Estimates
20102011
T - e W
Plan  Non-Plan Total
6,00,00 — 6,00,00
— 550 550
- 400 400
= 200 200
= 4000 40,00
—  I82700 182700
— 187850 1878350
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ElsiEEn
Actuals,
2008-2009
Plan  MNon-Plan

12,87

33,60 =
329 -

o7

424

294400 421763

1EHLB0, 00

— 17,16,72

Budget Estimates,
2005-2010

Plan  Non-Plan
200 —
5,00 —
2500 —
50,00 -—
26800 —
R —
50,00 —
1294000 574800
- BO.0000
140,060,060
B50,00.00

A sEE
Revised Estimates,

20092010
S -
Plan  Non-Plan

200 —

5,00 -
2500
50,00
26800

C3s000 0000

50,00 =

1294000 56,1300

— 305407

EARETEY]

— 8500000

i A s
Frafrm frafy

= faam

i.r._,ﬁmﬁ

FEY =

A WTEE B

SR H
o

g : faes Nt w5
o an frabon frafy

A WA SRR
(dum)

T A M np”

P e v

freiam srfermrit
()
TFIE T 3 W =
A BE T
3% 3w (7 )
TAH T A5 A

120128
12.01.50

13

13.00.31

2005
00.102

ol

O1.00.28
.103

Of

1028
.

0l

01.00.28

ST 1 S, DEMANDS FOR GRANTS, 2000-2011

(wa wh )
(In thousands of Rupees)
T2 JE
Budget Estimates
20010-2011
Plan  Non-Plan Total
Study of Judicial Reforms
and Assessment Status
Department of Justice
Domestic Travel Expenses 6,00 = 6,00
Office Expenses 12,00 - 12,00
Other Administrative Expenses 2500 - 25,00
(Hospitality)
Professional Services 1,00,00 - 100,00
Other Charges 1,00,00 — 100,00
Total : Study of Judicial 2,43,00 —  2,43,00

Reforms and Assessment Status

Administration of Justice-
i st (EAP)
id General — —

Cirants-in

Total : Major Head "2014" 163,00,00 54,7950 217,79.50
Elections (Major Head)

Electoral Officers

{Minor Head)

Reimbursements to State/

Union Territory Gowts.

Profes: I Services 205600 29,5000
1 30.060.00) RUTEARYS]
Y ¢ Assemblics
when held Simultaneously
(Minor Head)
Re-imbursement to State/Union
Territory Governments

Professional Services

= TE.86,00

.“_m,mo.ﬂxu
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Eusicid T I
Actuals, Budget Estimates,

2008-2009 2009-2010
R - R SN s
Plan  Non-Plan Plan  Non-Plan
— 319984 — 350247
— 649 — 7.00
- 9% — 1,50
— 3250 — 58,00
— 101,45 — 95,00
— 1,00 — 500
— 3,1445 — 443,00
— 2,10,18 — 230,13
— 16 — 15
— 61 —_ 225
-_ 13,82 — 16,50
— 388146 — 436200
— — — 1,00
— — — 25
— — - 25
— - —_ al
= = — S0
— - — 50
—_ - — 4,75
— — —_ 5,00
— — —_ 50
—_ — — o)
— 20
- - — 5
= = —_ 14,00
— 388146 — 4376000

weitfira A
Revised Estimates,

20092010
s - faw
Plan  Non-Plan
46,6547
8,00
1,00
55,00
95,00
4,50
4,00,00
210,00
1,00

1,00
14,50

54,5547

‘.

PR RERERRRREY

E

|
|

— 546047

g = T
wg-ge i "2020"

e w e
(7= ¥ird)

05.000
05.00.02
05.0003
03.00.06
05.00.11
05.00.12
05.00.13
05.00.14
05,0020

05.00.28
05.00.50

06.00.01
06.00.02
06,0003
06.00.06
06.00.11
06.00.12
06.00.13
06.00.14
06.00.16
06.00.20

06.00.28
06.00.50

Salaries

Wages

Overtime Allowance
Medical Treatment
Domestic Travel Expenses
Foreign Travel Expenses
Office Expenses

Rent, Rates and Taxes
Other Administrative
Expenses (Hospitality)
Professional Services
Other Charges

Total : Income Tax Appellate
Tribunal

Mational Tax Tribunal
Salaries

Wages

Over Time Allowance
Medical Treatment
Domestic Travel Expenses
Foreign Travel Expences
Office Expenses

Professional Services
Other Charges

Tatal-—National Tax Tribunal
Total : Major Head "2020"

Secretariat General Services
(Major Head)

ST W W, DEMANDS FOR

GRANTS. 2000-2011

(wET T 6

(In thousands of Rupees)
EEeE ]

Budget Estimates

20002011

Non-Plan Total

312369 31.23,69

820 820

140 1.40

7100 71,00

132,50 1,32,50

10,00 10,00

5.20,00 320,00

261,66 261,66

1,12 112

250 250

1925 1925

41,5132 41,5132

K 0

25 25

25 23

3 25

50 50

50 S0

S0 50

75 7S

5 ]

25 35

N )

s A

50K RE 1]

415652 415632

L & J—B.
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FTEAT ® W, DEMANDS FOR GRANTS, 2000-2011

At
Actuals,
2008-2009
AT -
Plan  Nop-Plan

493

557

|
IR M HHH IERRRRNEN J 1

=

IR JIJIJIJ-IIHIIIIII‘I
g
SR ISR PR ’Irlflrll!lillf[lll'

S
Budget Estimates,
2009-2010
A - ey
Plan  Non-Plan

332000

wif sEEE
Revised Estimates,

20092010
AN Ao
Plan  Non-Plan

32,1264

10,1293
7,56
555

11,15
16,00
7.00
92,62
20,00
474

24,00

15,30

15,00

o sty wAw

07.00.01
07.0002
07.0003
07.00.06
07.00.11
07.00.12
07.00.13
07.00.16
07.0020

07.00.20

07.0027
070028
07.0031
07.00.50

08
08.00,01
08.00.02
08.00.03
08.00.06
08.00.11
08.00.12
08.00.13
08.00.14
08.00.16
08,0020

08.00.26

(FUR w0
(In thousands of Rupees)
T A
Budget Estimates
200102011
TG SEe- Wy
Plan  Non-Plan Total
Total-—Department of Legal — 254807 254807
Affairs
Legislative Department
Salaries — 72228 72228
Wages — 8.80 8,80
Over Time Allowance — 5,86 5,86
Medical Treatment — 13,90 1390
Domestic Travel Expenses — 18,00 18,00
Foreign Travel Expences —_ 9,00 9,00
Office Expenses — 102,00 102,00
Publication — 20,00 20,00
Other Administrative Expenses - 626 626
{Hispitality)
Other Administrative Expenses — 25,00 2500
(Canteen)
Minor Works & Maintenance — 30,00 30,00
Professional Services — 800 800
Grants-in-aid General — 10 10
Other Charges - 200 200
Total—Legislative Department — 971,20 9.71.20
Department of Justice
Salaries - [NENRY] 113,11
Wages — I |
Over Time Allowance — 200 200
Medical Treatment - 10,000 10,00
Domestic Travel Expenses - 1500 15,00
Foreign Travel Expenses - 1,50 1,50
Office Expenses -— 1530 1530
Rent, Rates and Taxes . 1 1
Publication - 6,00 6.00
Other Administrative Expenses - 15,00 15.00
(Hospitality)

L&I—B.

Adveriising & Publicity — ] |
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6

Actuals,

2008-2009
WA -
Plan  Mon-Plan

|
™~
4

AT S I
SRR SN

100

IR

I

48,6772

— 23719
—_ 651
— 2,50
= 230
— 65
— 1,84
-— 5886

T IEA
Budget Estimates,

2009-2010
N -
Plan  Non-Plan

i
I
&

|
3
=g

LA
=

T
|

35229
720
10,00
300

wfi 2
Revised Estimates,

20092010
R - e
Plan  Non-Plan

ANERNEENE
S

I

| 1
g%

fa s wem

9 Y T
T

Bk

iy ww

AT

g 7ivd g2

A TIHAE T
(7= vy
-%u:.ﬂiiﬂmﬁ&

01.00.50

2070
00.105

ol
010001
010002
01.00.03
O1.00.06
01.00.11
01.00.12
01.00.13

Other Charges

Total—Unified Litigation Agency —

National Legal Services Authority

Salaries

Wages

Over Time Allowance
Medical Treatment

Domestic Travel Expenses
Office Expenses

Publication

Other Administrative Expenses
(Hospitality)

Advertising & Publicity
Minor Works & Maintenance
Other Charges

Other Charges

Motor Vehicles

Total—-NALSA

Total-—Major Head 2052

Other Administrative Services
(Major Head)

Special Commission of Inquiry
(Minor Head)

Law Commission

Salaries

Wages

Over Time Allowance
Medical Treatment

Domestic Travel Expenses
Foreign Travel Expenses
Office Expenses

ST & AT, DEMANDS FOR GRANTS. 2010-201 |

(Fom B )
(In thousands of Rupees)
A I
Budgzet Estimates
2010-2011
AAT - faw E =1
Plan  Non-Plan Total
— 10.00 10.00
13,6342 13,6342
— 5785 5785
— 125 125
— 7 75
— 100 1,00
— 100 11,00
— 107.00 1,07.00
— 800 800
- 10,00 1000
- 40,00 40,00
— 2500 2500
— 100 1.00
- 1.00 1,00
— 10,00 10,00
— 27285 17285
59.80.11 59,8011
236,62 236,62
250 250
300 300
10.00 10,00
- 6,00 6,00
— 15.00 15,00
- 80,00
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ST F A, DEMANDS FOR GRANTS, 2010-2011

e
Actuals,
20082009

A

Plan

-
Non-Plan

23621

76537

WA ATAA
Budget Estimates,
2009-2010
N - o
Plan  Non-Plan

16,00,00

10,0000

26,00,00

26,0000

3,59,00

— 9,13,00

i e
Revised Estimates,

2009-2010
e awda- e
Plan  Non-Plan

3,44,60

16,00,00

10,0000

26,00,00

26,0000

Hg 3777 =g

wirg-ge W 2070

g & (g i) 2552
= (T i) 00.800
I T & ud fafsn 14
W T g Wi

= forg, Wy

THHE WA 14.0042
I 00310
(g i)

i & fo st o1
g % forg argem

W FEA 01.00.31
Forem 3t 2 =t w
FrgEiw

T s 02.9
FEE HEA 029931
T T it w5

i wafer w0 3 frg e
W] I g

HETHm AR 0031

g - T i 00.310 =
fesloe

=g - g wid 2552 I
el g

(&am 5o d)
(In thousands of Rupees)
A I
Budget Estimates
2010-2011
A s f sy
Plan  Mon-Plan Total
Total—Other Expenditure — 2,80,95 2,80,95
Total—Major Head “2070" — 732,07 73207
North Eastern Areas (Major Head)
Other Expenditure (Minor Head)
Provision for Projects/Schemes
for the benefit of North-
Eastern Region and Sikkim
Lumpsum provision —
Administration of Justice
{Minor Head)
Grant in infrastructural facilities
for judiciary
Grants-in-aid General 15,00,00 —  1500,00
Computerisation of district and
subordinate courts
Information Technology —
Grants-in-aid General 12,00,00 —  12,00,00
Assistance to State Governments — == —
for establishing and operating
OE:m.Zv._mv._mHmuﬁm
Grants-in-aid General 1,00,00 — 1,00,00
Total - Minor 28,0000 —  28,00,00
Head - 00.310 Administration
of Justice
Total - Major 28,0000 — 28,0000

Head - 2552 North Eastern

Areas

L& J-B
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S 1 WA, DEMANDS FOR GRANTS, 20102011

- e
Actuals, Budget Estimates, Revised Estimates,

2008-2009 2009-2010 2009-2010
- S - o FRH S
Plan  Non-Plan Plan  Non-Plan Plan  Non-Plan
27252 — 500,00 — 5,00,00 —
27252 —_ 5,00,00 —_ 5,00,00 _
1547132 5795860  260,0000 1377,11,00 260,00,00 1260,75,00
= = — 1,00 = 1,00
= = — 1,00 — 1,00
— — — k:.mu.ﬁx_.._ — 40,8700
= — - 40,8900 —  40,89,00
— — 40,8900 — 40,8900

1547132 579,58,60

260,00,00 1418,00,00

260,0000 1301,64,00

TR FRA 01.0031

ﬂlem..gM_fm Hagpa"
Fg- T

Rt wm

= waE w1
Fram v e 001
gg&u&?ﬂuﬂﬁ 01

afimen
Y A

T 010053

TR F i iy g w
i ua ga o

= wE
AT AN =T

g 4fe arfimen g
W oy

T

03.00.53
)

04.00.53
W i 4070"
STl v

Sg—uin HEm 62

(¥ Fdl )
(In thousands of Rupees)
T A
Budget Estimates
20102011
FE - g
Plan  Non-Plan Total
Grants-in-Aid General 6,00,00 - 6,00,00
Total—Major Head “3602* 6,00,00 — 6,00,00
Total—Revenue Section 280,00,00  392,1700  672,17.00
Capital Section
Capital Outlay on Other
Administrative Services
Direction & Administration
Acquisition of Land &
Construction of Building
for Institute of Legislative
Drafting & Research
Major Works — 1,00 1,00
Acquisition of Land and
Construction of Buildings for
National tax Tribunal
Major Works —_ 1,00 1,00
Acquisition of Land and
Construction of Buildings for
Income tax Appellate Tribunal
Major Works — 150000 15,00,00
Total—Major Head **4070" — 15,02,00 15,02,00
Total-—Capital Section — 150200 150200
Taotal—Grant No. 62
Charged _ — -
Voted 280,00,00  407,19,00

L& =B,
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WEH! AT, 2009

Eol:o

Actual Strength

as on st March, et e w5
2009 I Hew

WA E P owew %7 Estimated Strength

Total No. Regu- Tempo- Ad-hoc Totalin  ason lst March
of posts  lar rary position 2010 2011
91 91 0 0 ! €0 91
18 18 0 0 16 15 15
4 2 0 0 2 2 n
12 12 0 0 10z 12 112
350 348 2 0 07 342 33

T fafy T,
T wieE, 7w e (),
Wi ffa wfem, e wm

fafa ufas,

H e HEa

A s s,
ST, e
sy st fifa o,
werr FrEAmn (),
e o S st

s (fafin), mmdes (v,

s i, Ty s,
(weTT ) Ffn wfem, weras
= wifuwm, afres s,
(aftss) s, (afs)
e e

T A

() Hig wiawrd

L& -8B

Rs. 15600—39100+6600
Assistant Legal Adviser,
Under Secretary, Deputy
Director (OL), Pr. P.S.,
Assistant Govt. Advocate,
Registrar, Assistant Legislative
Counsel, P.S,

Rs. 15600-39100+5400/4600
Addl. Principal Secretary
PS, Section Officer

Sr. Accounts Officer,
Librarian, Supdt,

Rs. 9300-34800-+6600/5400

arsfas
Actual

2008-2009

2,74,34

39,18

53,51

Section Officer, Private Secretary,

Assistant Director (OL),
Pay & Accounts Officer,
Rs. 9300—34800+4800
Superintendent (Legal)

- Superintendent (Confidential)

Stenographer, Section Officer,
Cash Officer, PS, Assistant
Accounts Officer, Asstt, Director
(Sr.) Accountant, (Sr.) PA

Leave Salary

(a} Total Officers

22032

10,73,39

T ®T WA, DEMANDS FOR GRANTS, 2010-2011

(e )

(In Thousands of Rupees)

HFA P TR
Budget Revised Budget
Estimates Estimates Estimates
2009-2010 2009-2010  2010-2011
42020 398,51 34775
66,99 62,83 5544
64,66 60,64 53,51
29232 274,18 24192
50118 142355 12,5560
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vt 7, 2009

F WEN

Actual Strength
as on st March,

2009

TWHEE Fatm wed o wm

Total No.
of posts

141

139

233

Regu- Tempo- Ad-hoc Total in

lar position

140

139

rary

0

12

et wrd

et W
Estimated Strength

as on |st March

2010

146

139

2011

146

138

33

F= it fitfery, i ane
s At |1, smygfafs gui 2,
AT, T ETET, W
T (), feads
T, At yEEEE e

AR T e, S T
e At 1], s

() W, e W,
ara, wfre i we, S,

T

ko B e

I F W, DEMANDS FOR GRANTS, 2010-2011

Rs. 5200-20200+2400

UDC, Staff Car Driver Grade I1,
Steno Grade D, Court Clerk
Grade [I, Caretaker, Copy
Holder, Assistant Manager
(Canteen), Despatch Rider,

Sr. Library Attendant

Rs. 5200-20200 + 1900

LDC, Staff Car Driver, Sr. Gest.
Operator, Library Attendant,
Record Clerk, Library Clerk,
Court Clerk, Canteen Clerk,
Assit, Halwai, Cook, Tea/Coffee
Maker, Sr. Dafiry. Librarian
Grade 111, Bearer

Rs. 5200-20200+1800

Record Keeper, Daftry, Senior
Peon, (Night) Watchman,
Safaiwala, Sweeper, Wash Boy.
Court Messenger, Chowkiar

Jr Gest. Operator, Farash Jr, Lib.

Attendent
Rs 44407440+ 1300
Peon

b Total Staff

N T

Eisiced

Actual

2008-2009

8832

1,82.28

288

876,38

(In Thousands

A e

A A
Budget  Revised
Estimates Estimates
2009-2010  2009-2010
211,26 198,15
161,24 1,50,14
236,50 22182
348 326

12,43,80 11,6265

(T T H )

of Rupees)
e

A
Budget
Estimates
2010-2011

1,70,55

1,30,10

2,88

102542
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DEMANDS FOR GRANTS, 2010-2011

wiRtg i fafm wer  owd

Total No.
of posts

L

115

103

127

weeft =T, 2009

w HEm

Actual Strength

as on 1st March,

209

=

Regu- Tempo- Ad-hoc Total in
lar rary position
2 0 0 1
9 0 0 8
RE] 2 0 85
5 3 0 5
3 15 0 17
58 68 0 90
k) 15 0 33
0043 0 2u
58 45 0 ™
63 o4 0 12

A-ATIHRT HC-~qraTfamTn we e w araEesTor
[V—INCOME TAX APPELLATE TRIBUNAL AND NATIONAL TAX TRIBUNAL

W e =t
Syl dem

Estimated Strength
as on |st March

2010

103

127

2011

L]

115

F—FT

(&) —fwr
e, s Twery
T

ST W
i = wEE

T, Su-Tfemm
aftss fait wfam

Pt wfy, fo=t arfiaerdt

Ercik ok ool

(%) Wi afurit

(=) i

aefterar, afs S, wEEE
A, it s wern
TEF, W el

IEYTF, = we ffa,

L & )—B

Bl iEe]
Actual
2008-2009
A—Salaries
(a) Officers
Rs. 80,000 fixed 9,60
President/Senior Vice President
Incr.(a)3%-80,000 75,84
Vice-President
Rs. 75,500-80,000 7.95.60
Accountant Member,
Judicial Member
Rs. 15,600-39,100+6600 19,80
Registrar, Dy. Registrar
Rs. 9300-34800+ 5400 63,24
Assistant Registrar
Rs. 9300-34800 +4800 21022
Senior Private Secretary
Rs. 9300-34800-+4200 6840
Private Secretary,
Hindi Officer
Leave Salary
A—Tatal Officers 12,4270
B—Staff’
Rs. 9300-34800+-4200 1.38.60

Superintendent, Sr. Accountant,
Office Superintendent, Hindi
Translator, Assistant, Librarian,
Head Clerk

Rs. 5200-20200- 2400

Caretaker, UIXC,

(T we )

{In Thousands of Rupees)

T Haifim A

s gl AT I
Budget  Revised Budget
Estimates Estimates  Estimates
2000-2010  2009-2010 20102011
19,20 19,20 1920
367 8532 6227
894,71 10,76,40 865,31
2443 31,68 207
55,36 14136 57,83
283,78 52507 27747
49,11 8820 46,12
14076 196723 13,5031
1,59.90 23175 163,81
163,13 246,69 161,90
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28 FEFA W A, DEMANDS FOR GRANTS, 2010-2011

s-rdta fafias far wiidoon (T=m wdi 4)
N V-—NATIONAL LEGALSERVICES AUTHORITY {In ,_._._ocmm”:aw of Rupees)
T A, 2009 Easiced TR wE T
= e I ST ST
Actual Strength Actual Budget  Revised Budget
as on 1st March, et A w5 Estimates  Estimates Estimates
2009 syt wWem 20082009 20092010 2009-2010 2010-2011
T wtE H fabn s = % Estimated Strength
TotalNo. Regu- Tempo- Ad-hoc Totalin  ason Ist March
of posts  lar rary position 2010 2011 .
F-H A—Salaries
() afirrdt (a) Officers
1 1 0 ] 1 1 1 w=afs " Rs. 37400-67000+ 10000 569 569 580 5,00
Member Secretary
1 1 0 0 0 1 1 fem Rs.37400-67000+8700 0 552 563 4,52
Director
2 1 0 1 2 2 2 m=wfEm Rs. 15600-39100+6600 4,57 458 467 400
Under Secretary
2 2 0 0 ] 2 2 smwm s, Rs. 9300-34800+4800 0 446 455 346
fafa wfam Section Officer,
Private Secretary
65 0 0 3 6 e smcmomm Total (a)—Officers 1026 2025 2065 1698
() FeE (b) Staff
4 4 0 0 4 4 4 e, fifa wems, FEmmEm Rs. 9300-34800+4200 564 64 881 800
Assistant, PA, Accountant
4 4 0 0 4 4 4 F=a 4vit fiafier  dwfo, Rs. 5200-202004-2400 480 480 490 4,00
T A i UDC-cum-Cashier, UDC
7 7 0 1] 5 7 T avEz smh fofies = o e Rs. 5200-20200+ 1900 4.80 6,72 6,85 6,00
LDC Staff Car Driver
7 7 ] 0 7 7 T =fiss T, SerE, wedere, Rs. 5200-20200+1800 588 588 6,00 5,00
S T e - w8 Sr. Peon, Peon, Safaiwala, .~
22 22 0 0 20 22 21 (=) dg-wdut (b) Total-StafT 2412 26,4 26,56 2300
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FTT H W, DEMANDS FOR GRANTS, 2010-2011

v A e s wE % Estimated Strength
TetalNo.  Regu- Tempo- Ad-hoc Totalin  as on fst March

of posts

el W, 2009

o wEn

Actual Strength
as on !st March,
2009

lar rary
1 ] ]
2 0 ]
7 U] ]
1 0 0
2 1 o
6 1 0
18 4 0
4 0 0
7 0 0
48 2 0

position

=it v %)
s wen

2010

2011

6-arr v fand
VI—OTHER ADMINISTRATIVE SERVICES

F

(%) —aifermrl

Bl

e T, T ahE

T e

H Wi s fafy sifaw,
WU WowE, st faf s
wree, 39- fafy arfiend,

= ufw, afts v fit afss
werae fafy afuwr,

w1 afem

T W, W e
WHAE 7 fawt v, fifs v,

eft (fafa),

TRTTF TR e e ST,

SV SR

FU-HE, A (T,
HEEE T

(T st )
(In Thousands of Rupees)
A T i T
HFH A A
Actual  Budget Revised Budget
Estimates Estimates Estimates
2008-2009  2009-2010 2009-2010 2010-2011
A—Salaries
(a) Officers
Rs. 90,000 ( fixed) Chairman 10,80 10,80 10,80 10,80
Rs. 80,000 ( fixed) Members 1920 3840 3840 3840
Fulltime, Member Secretary
Rs. 20000 Hon. (fixed) 16,80 16,80 16,80 16,80
Part-time Member
Rs. 37,400—67000+10000 5,69 5,69 5,80 500
Joint Secretary & Law Officer,
Rs. 37400-67000+8700
Chief Editor, Addl. Law Officer 16,60 16,60 16,93 16,00
Rs. 37400-6T000+7600
Editor, Dy. Law Officer,
Dy. Secretary 19,48 2506 2556 20,00
Sr. Principal Pvt. Secretary,
Rs. 15,600—39,100+6600 397 5594 5705 40,00
Asstt. Law Officer
Under Secretary,
Asstt. Editor, Pr. Pvt. Secretary,
Publication-cum-sales-Manager,
Pvt. Secretary
Rs. 9300—34800+4800 9,79 979 999 9.00
Superintendent (Legal),
Asstt. Lib. & Inf. Officer,
Section Officer
Rs. 9300—34800+4600 6,72 15,84 16,16 15,00
Sub-Editor, Supdt. (Ptg.),
Asstt. Manager
Total (a)-Officer 13705 1,9492 19749 1,71,00
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FTEAl ® W, DEMANDS FOR GRANTS, 2010-2011

?.imﬂ&igzﬂﬂmﬂwﬁﬂ.ﬂﬂwgﬂgS.ME,wnﬂﬂmuld e iy
Details of provision in Budget Estimates 2010-2011. for payment of Grants-in-aid General to Non-Government Bodies Non-Plan I
(&wm )
(In thousands of Rupees)
A T WA A W # g siv GrantNo. S Organisation  Broad purpose Whether  Whether Budget  Remarks
e S we . No. receiving of assistance Recurring Plan Estimates
assistance Non- Non-Plan 20102011
recurring
1 2 3 4 5 6 7 8 9 10 11 12
62. fafu sl =m 1. e fafis s fafa f s @ Haefr it 62 Lawand 1. Indian Law For promoting Non- Non-Plan 70,00
AHGA T o (- Justice Institute and conducting Recurring
=11 research in law
(Non-Plan),
2 wAwhw showadn fafedni st won- 2. Institute of For promoting Non- Non-Plan 70,00
T TEE T, et wFepar = - Constitutional  studies in the Recurring
w0 o wrEn s, whwte and Parliamen-  constitutional
fafy & fasre, gas wiea tary Studies system of various
S S e = countries, the
e % f (s fim) problems of
working of the
Indian Constitu-
tion, develop-
ment in [ndian
Constitutional
Law, Convention
in Parliamentary
procedures, etc.
(Non-Plan).
3, = FEtaE =T T fEf- e 3. Bar Council For restructuring of ~ Recurring  Non-Plan 6,00
T iz fafirr gl =t o w2 of India professional & Legal
o g #g 0 education & Mainta-
ining legal standards
4. Tfsge wnam i fafis = i o fidi aite a7 4. Voluntary For work in con- Recurring  Non-Plan 6,00
Toresfammerg wifer wmad & wfew w1 Organisations  nection with
hgfz shwmsa = and Universities the development
g o wrd @ and propagation
of literature in
the field of Law
in Hindi and
other regional
languages.
5. g fafs 4w fafv wamam vty Freiam 5.National Legal  For implementing Recurring Non-Plan  23,00,00
Wi = % e Service the legal Aid
Authority Scheme.

TLarB
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EusiCen
Actuals,
20082009
AR STEE-
Plan  Non-Plan
— 69,1003
— 51,68
— 2402
— 88,00
— 1,50,39
— 30,13
— 75746
—_ 3,57.28
= 64,60
19.83

- 18,77

- 0
= 18,12
33,60 40091,50
1542156 88,6942
320 50737

- 0
5795860

oW A
Budget Estimates,
2009-2010
SR - e
Plan  Non-Plan
— 893455
— 62,52
- 35,16
—_ 1,41,45
2,00 1,89.67
= 61,50
5,00 11,0955
— 398,19
— 1,50,00
25,00 5532
— 23,00
— 41,01
— 2501
10,0000 11356591
2465000 1283510
31800 73,06
— 10,00
— 40,8900

260,00,00 1418,00,00

FIEAL A0, DEMANDS FOR GRANTS,

2010-2011

virtam e T @ A

Summary of Object-Headwise aggregate of the total provision under

62-Faftr aiw =g

Demand No. 62 in the Budget Estimates 2010-201 1

et S
Revised Estimates,
20092010
S ST
Plan  Non-Plan
— 980800 &M
— 62,89  wagdt
— 3090 weEEf v
—_ 14735 fafrmm 2oam
2,00 20790  =ie amn =g
—_ 6830 fEwma==m
500 109207 wiae =
— 100683 e, wega s
— 143,15 wEmm
25,00 5108 st wwrafrs =
( ufoen)
— 2400 s et =
(A=)
- 4091 e ok =R
- 21,01 =g % @ va-vEm
50000 10227873 o dEm
2515000 1101635  wermm swm
3,18,00 6553 s=m=m
— 10,00 wezama
— 408900 wmmwH
260,00,00 1301,64,00 iz o A

DZREERER N

(7R w4l )
(In thousands of Rupees)
T SIAA
Budget Estimates
20102011

A - s g

Plan  Non-Plan Total

Salaries — 69,0000  69,00,00

Wages —_— 72,06 7206

Over Time Allowance —_ 36,96 36,96

Medical Treatment - 1,81,15 1,81,15

Domestic Travel Expenses 6,00 2,62,80 268,80

Foreign Travel Expenses — 96,00 96,00

Office Expenses 12,00 135090 13,6290

Rent, Rates and Taxes — 13,8842 13,8842

Publications —_ 1,68,50 1,68,50

Other Administrative Expenses 25,00 58,88 83,88
(Hospitality)

Other Administrative Expenses — 25,00 25,00

(Canteen)

Advertising and Publicity — 42,01 4201

Minor Works Maintenance — 550 55,01

Profess mﬁ_:m_.mn:..mnnw 90000 1702575 1792575

Grants-in-aid General 2690000 114,540 383,54,10

Other Charges 1,57,00 89.46 246,46

Motor Vehicles — 10,00 10,00

Major Works — 15,02,00 15,02,00

Total :—Vaoted 280,00,00  407,1900 687,19.00

Charged = =
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36 ST W i, DEMANDS FOR GRANTS, 2010-2011
i WAET/ASSET REGISTER

(T wi |)
(In Thousand of Rupees)

T 2008-2009 % R = 2008-2009 % Fo = 2006-2009 F &4
o wfizmefai I ot wfrrmiaa] @ wat wm

At wftweatwsi/Physical Assets :

fwLand =
w=ruBuilding 20090
T Office 389
s Residential 850
wzF/Roads

e Bridges

fereref e Irigation Projects

fasreft afiier Power Projects

A AT wf@/Other Capital Projects

i 7F suFyMachinery & Equipment

wrfer soFOrOffice Equipment 20196 203 20399
aEVehicles 27478 0 274,78
@ Total 12,90,04 203 12,9207
fervfa wfmmfirai Financial Assets -—

sfedt FrbavEquity Investment

v Shares

% =/Bonus Shares

F v sfimyLoans and Advances

T a1 H WA W B w/Loans to State & UT Govts.

fardeft wewni %1 wLoans to Foreign Govts.

Foar 1 %m/Loan to Companies.

#= 51 F/Loan to others

= fadt FvvOther financial investments

= Total 12,9004 203 12,92,07
feupuit -

I W o T F % e e R} st 5 it o

Notes:

1. Assets above the threshold value of Rupees two Lakh only have been recorded.

8,00,90
389
8,50

Oﬁcl
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STAl H W, DEMANDS FOR GRANTS, 2010-2011

I W& 63

DEMAND NO. 63

Fead =g, 9a

SUPREME COURT OF INDIA

e
N =t m v d wiFa Revenue
L1I. The details are as follows :— Voted : —
i
Charged 85,00,00
anafas TR IEA it e
Actuals, Budget Estimates, Revised Estimates,
2008-2009 2009-2010 2009-2010

AR - I - e I -
Plan  Non-Plan Plan  MNon-Plan Plan  Non-Plan
— 585884 — 71,1600 — 786270
— 818 — 990 — 990
— 19299 — 22500 — 240,00
- 26,88 — 2700 — 30,00
= 22293 — 1,95,00 — 24500
— 8,54.75 — 8,54,80 — 924,80
— 14,79 — 19,80 - 19,80
o 22276 — 3,2000 — 69500
— 31,13 — 34,50 — 41,80
— 743325 — 830200 —  100,69,00
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Total

2014

00.101

o1
01.0001
01.00.03
01.00.06
01.00.11
01.00.12
01.00.13
01.00.16
01.00.30
01.0033

(Charged)

85,00,00 (& B )
(In thousands of Rupees)
T HAA
Budget Estimates
20102011
SRA - i sty
Plan  Non-Plan Total
Administration of Justice
(Major Head)
Supreme Court (Minor Head)
(Charged)
Establishment
Salaries 66,00,00  66,00,00
Over Time Allowance 9,00 900
Medical Treatment 240,00 240,00
Domestic Travel Expenses 30,00 30,00
Foreign Travel Expenses 25000 2.50,00
Office Expenses 10,07.00 10,07,00
Publication 20,00 2000
Professional Services 31500 3,150
Deptt, Canteen 29,00 29,00
Total—Supreme Court 85,0000 85,0000
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